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Captures of Mcchniwd Vend canning 
snuggled C M

3129. SHRI S. M. KRISHNA :
SHRI P. OANOADEB

Will the Minister of FANANCE bfc 
pleased to state :

(a) whether the Customs officials seized a 
meachanised vessel on board at Sheel about 
eight miles of Mangrol SeaCoast Iti Ji&agarh 
district on 12th April, 1971;

(b) whether some smuggled goods were 
also recovered from it; and

(c) if so, the number of persons arrested 
in this connection ?

THE MINISTER OF STATE tN THE 
MINISTRY OF FINANCE (SMRl 
K. R. GANESH) : (a) to (c). Vestel M. S. V.' 
Puran Vihflr Bedi No. S9 whicn left Borabsy 
on 5th April, 1971 for Dubai was seized b j ffee’ 
Customs authorities of Mangrol Coist 
on 13th April, 1971. There were 91 passengers 
with 10 crew members on board. As *he pass­
engers had no passports for leaving India, 
they were chargensheeted by the Police auth­
orities under the Passport Act 1967 and pro* 
duced before the Magistrate of Keshod Man­
grol (Link) Court on 4th May, 1971. All the 
accused were sentenced to one day’s sfcople 
imprisonment till rising of the Court. No 
smuggled goods were recovered.

Amount coflectod wrier the Ewergwmy
Risks (Factories) Iasmice Act., J962

3130, SHRI S. N. MISHRA : Will the 
Minister of FINANCE be leased to Wat* :

(a) How much amount had Wen # c t e d  
by Government under the Emferieney*Rhl» 
(Factories) Insurance Act, 1962 froffl the date 
of its operation up to the date 6f its cessation 
Statc-wiae;

(b) howtaudk amount has-been paid or given 
to any of the factories under ^  said A^t up




